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 APPOINTMENT  OF  COMMITTEE  oF
 ENQUIRY  INTO  NATIONAL  ०2

 DEVELOPMENT  CORPORATION

 The  Minister  of  Steel,  Mineg  and
 Metals  (Dr.  Chenna  Reddy):  Sir,  1
 beg  to  lay  on  the  Table  a  copy  of
 Government  Resolution  No.  C2-8(7)/
 67  dated  the  22nd  July,  1967,  appoint-
 ing  a  Committee  of  enquiry  to  go
 into  the  working  of  National  Coal
 Development  Corporation.  [Placed  in
 Library,  see  No,  LT-1198/67].

 कीर्ति  ON  THE  CENTRAL  INSTITUTE  OF
 EncuisH,  HyDEKABAD  AND  CERTIFLED

 AccOUNTs  AND  AUDIT  REPORT

 The  Minister  of  Education  (Dr.
 Triguna  Sen);  Sir,  I  beg  to  lay  on
 the  Table  a  copy  of  the  Report  on
 the  activities  of  the  Central  Institute
 of  English,  Hyderabad,  for  the  year
 1965-66  along  with  the  Certified  Ac-
 counts  and  the  Audit  Report  thereon.
 {Placed  in  Library,  see  No.  LT-1199/
 67].

 Main  CONCLUSIONS  OF  THE  INDUSTRIAL
 Commarree  oF  Corron  TEXTILES  AND
 THE  StanDING  LAzOUR  COMMITTEE  AND
 Iron  Ore  Mines  LAsoun  WELFARE  CEss

 (AMENDMENT)  RULEs,  1967.

 The  Minister  of  State  in  the  Minis-
 try  of  Labour,  Employment  and  Re-
 habilitation  (Shri  L.  N.  Mishra):  Sir,
 I  beg  to  lay  on  the  Table—

 (1)  A  copy  of  the  Main  Conclu-
 sions  of  the  Second  Session  of
 the  Industrial  Committee  on
 Cotton  Textiles  held  at  New
 Delhi  on  the  8th  May,  1967.
 [Placed  in  Library,  see  No.
 LT-1200/67].

 (2)  A  copy  of  the  Main  Conclu-
 sions  of  the  Twenty-sixth
 Session  of  the  Standing  La-
 bour  Committee  held  at  New
 Delhi  on  the  10th  May,  1967.
 {Placed  in  Library,  see  No.
 LT-1201/67].
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 (3)  A  copy  of  the  Iron  Ore  Mines
 Labour  Welfare  Cess  (Am-
 endment)  Rules,  1967,  pub-
 lished  in  Notification  No.
 G.S.R.  907  in  Gazette  of  Indic
 dated  the  10th  June,  1967,
 under  sub-section  (4)  of  sec-
 tion  8  of  the  Iron  Ore  Mines
 Lahour  Welfare  Cess  Act,
 ‘1961,  [Placed  in  Library,
 see  No,  LT—1202/67].

 12.32  brs.

 BUSINESS  ADVISORY  COMMITTEE
 SrxtH  REPORT

 The  Minister  of  Parliamentary
 Affairs  and  =  Communications  (Dr.
 Ram  Subhag  Singh):  Sir,  I  beg  to
 present  the  Sixth  Report  of  the  Busi-
 ness  Advisory  Committee.

 आओ अ्रकाश्वोर  शास्त्री:  (हापुड़) :  संसद
 कार्य  मंत्री  से  मैं  एक  निवेदन  करना  चाहता

 हं।  आपको  स्मरण  होगा  कि  पाकिस्तान को
 हथियारों  की  मदद  मिलने  के  सम्बन्ध  में

 आप  एक  प्रस्ताव  स्वीकार  कर  चुके हे  और
 कमेटी  उसको  प्राथमिकता  भी  दे  चुकी है  ।
 उसके  ऊपर  सदन  में  विचार होना  चाहिये
 शी  चागला ने  हवाई  जहाजों के  सम्बन्ध में
 अभी  वक्तव्य भी  दिया  है।  ईरान  की  जो
 जाइदान  एयरपोर्ट  है  वहां  ये  सारे  हवाई

 जहाज  हैं  जो  पाकिस्तान के  कोने  से  मिला
 हुआ  है।  पाकिस्तान  कहां  तक  अपनी  रेलवे
 लाइनले जा  रहा  है यह  स्थिति  हिन्दुस्तान
 के  लिए  खतरनाक होता  जा  रही  है  ।  अतः

 आप  संसद्  कार्य  मंत्री को  कहिये कि  इस
 विषय  पर  चर्चा सदन;  अवश्य रखी  जाए  1
 Mr.  Speaker:  Whatever  it  is,  the

 report  has  been  presented  after  the
 Business  Advisory  Committee  sat  yes-
 terday,  discumed  the  problem  and
 fixed  some  time


